Government of Jammu and Kashmir
FINANCE DEPARTMENT
Civil Secretariat, Jammu

NOTIFICATION

Jammu, the 33V July, 2020

5.0 )—5(1 i~ In exercise of the powers conferred by the proviso to

Article-309 of Constitution of India, the Lieutenant Governor of Union Territory
iris pleased to direct that the following amendment shall

be made in the Jammu and Kashmir Civil Services(Leave)Rules,1979,name|y:-

In clause (i) of sub-rule 4 of Rule 61 of “The Jammu & Kashmir Civil
Services (Leave) Rules, 1979”, the words “three year's” shall be substituted
with the words “five year's”,

By order of the Lieutenant Governor of Jammu and Kashmir.

Sd/-
(Dr AK. Mehta), IAS,
Financial Commissioner,
Finance Department.

No. A/z7(2017)-lv-532 Dated -07-2020

Copy to:- ‘
Advocate General, J&aK High Court Jammu/Srinagar.
All Financial Commissioners,
Principal Accountant General J&K Jammu/Srinagar.
All Principal Secretaries to Government,
Principal Resident Commissioner, 5-Prithvi Raj Road New, Delhj.
Principal Secretary to Lieutenant Governor.
Chief Electoral Officer, J&K.
Joint Secretary (J&K) Ministry of Home Affairs, Government of India.
All Commissioner/ Secretaries to Government.

. Divisiona| CommissionerJammu/Kashmir.

- Director Anti Corruption Bureau, J&K.

Registrar General, J&K High Court Jammu/Srinagar.

. Director General Accounts and Treasuries.
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4. Directg, Gen + Audit an mspecrron

5. Director g neral, J&k Fyp, S Organizatjo,

16, Drrector Gen l, Budg tDivisr’on J&Kk

17. Director Gener Local Fund Audit g Pensions J&K

18. Drrector Inforrnation, J&K

19. Al ead of ®Partment / Managmg Drrectors/ Chief Executives of State PSU's/ Autonomous

Bodies/ Societies

20. Secretary, J&K Public Service Commr’ssron

21. Al Istrict Devefop ent Commrssioners

p 4 Secretary, & Legrslative Assembly.

23. Principa| CCountg Trairnng Schoo!/Northem Zonal Accountancy Training Institute

rinagar/Jam u

24. Drrector, Accounts and Treasurres JammuiSrr’na ar

25. Al Irectors meance/FinancraiAdvrsors & CAOs

26. Joint Drrector, Fund Orgamzation Jammu/Sn‘nagar

27. Genera| Manager, Govt. Pregs Jammuyssying arforpub!icatron in Government Gazette
- 28. Private Secretary to Hon'ble Advisor (S/F/B/B )toth Lieutenant Governor.

29. Private Secretary to Chief ecretary,

30. Private Secretary to Financija| Commrssroner Finance Department

31 All reasury Officers

3% website, Finance Department (ﬂ’wrggpgg_m)

33. I/C website, Gap (%Qrg@).

34. Overnment Order File (W2scs),
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